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IS 5 Parliamenta'1l Committees- AUGUST 13, 1963 President's Assent 
Su.mmary of Work to Bm. 

[Shri C. R. Pattabhi Raman] 
pulsory Notification of Vacancies) 
Amendment Rules, 1963 ~ublished in 
Notification No: G. S. R. 450 dalted 
the 16th March, 1963, under sub-sec-
tion (3) of section 10 of the Employ-
ment Exchanges (Compulsory Noti-
fication of Vacancies) Act, 1959. [Plac-
ec;l in Librarv. See No. LT-1363f83]. 

(ii) to lay on the Table a copy 
each of the following Notifl.-
cations:-

(a) The Personal Injuries (Em-
ergency Provisions) Amend 
ment Scheme, 1962 pub-
lished in Notification No. 
S.D. 1322 dated the 11th 
May. 1963, under sub-sec-
tion (7) of section 3 of the 
Personal Injuries' Emer-
gency Provisions) Act, 
1962. 

(b) The Industrial Employment 
(Standing Orders) Central 
(Amendment) Rules, 1963 
published in Notification 
No. G.S.R. 1166 dated the 
6th July, 1963, under sub-
section (3) of section 15 cf 
the Industrial Employment 
(Standin Orders) Act, 1&48. 
[Placed in Libra'1l. See Xo. 
LT-1364/63] . 

REPoRT OF THE COMMrrrEE ON TAKAVI 
LoANS AND CO-OPERATIVE CREDIT 

The Deputy Minister lin the MiDis-
try of Community Development, PaJI-
ebayati Raj and Co-operation (Sbri 
Sbyam Dbar Misra): I beg to lay on 
the Table a copy of Report of the 
Committee on Takavi Loans and Co-
operative Credit. (Placed in Library 
See No. LT-1365!63). 

PARLIAMENTARY COMMITTEES-
SUMMARY OF WORK 

Secretary: Sir, I beg to lay on the 
Table a copy of the 'Parliamentary 

Committees-Summary of Work' per-
taining to the period 16th April, 1962. 
to 31st May, 1963. 

12.10 brs. 

PRESIDENTS ASSENT TO BiLLS 

Secretary: Sir, I lay on the Table 
following five Bills passed by the 
Houses of Parliament during the last 
Session and assented toby the Presi-
dent since a report was last made to 
the House on the 6th May, 1963:-

(1) The Super Profits Tax Bill, 
1963. 

(2) The Bengal Finance (Sales 
Tax) (Delhi Amendment) 
Bill, 1963. 

(3) The Appropriation (Rail-
ways) No.3, Billl, 1963. 

(4) The Appropriation (Rail-
ways) No.3 Bill, 1963. 

(5) The Appropriation (No.3) 
Bill, 1963. 

Sir, I also lay on the Table copies, 
duly authenticated by the Secretary 
of Rajya Sa.bha, of the following three 
Bills passed ,by the Houses of Parlia-
ment during the last Session and as-
sented to by the President since a re-
port was last made to the House on 
the 6th May, 1963:-

(l) The Official Languages Bill. 
1963. 

(2) The Government of Union 
Territories Bill, 1963. 

(3) The Compulsory Deposit 
Scheme Bill, 1963'. 


